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I, the Chairman ot the Committee on Private Members' Bills and R.etolationa, having 
been authodaed by the Conxmjttec, pment on tbcir behalf this their Biahty-sixtb Report. 

2. Tho Committee met on the 20th April. 1966 to consider allotment of time to the 
Resolutions set down in the Liit of Business for Friday, ~ 22nd April, 1966. 

3. The Members whose reaolutioas had been included in the List of Business for 
tJlo 22nd April, 1966 had been invited to present their viewa on the resolutiom before the 
Committee. Sbri Kashi Nath hmfejy attended the sitting. 

4. The Committee recommend the allocation of time as foDows:-

(1) Resolution regarding Proclamation ol Emergencr and Defence 
of India Act. 2 boars. 

(2) Resolution regarding Indultrialisati of uader-dowloped States. 1 i houn. 

(3) .Resolution regarding Family P'tnnin1 programme. 1 i boon. 

( 4) Resolution regarding Soil comcrvation. 1 i hours. 
Naw DBLBl; 

April 20, 1966. 
t'liiiiiif 30.,..,.~. j-88-s-...c-wa---) . 

S. V. KRJSHNAMOOR"IHY RAO, 
Chairman. 

Committee on Private Members' 
Bills and Reaohitions. 




